SCHEDULE-I
FORM A
PUBLIC ANNOUNCEMENT
(Under Regulation 6 of the Insolvency and Bankruptcy Board of India (Insolvency Resolution
Process for Corporate Persons) Regulations, 2016)

FOR THE ATTENTION OF THE CREDITORS OF VASUNDHARA SEAMLESS STAINLESS TUBES PRIVATE
LIMITED

RELEVANT PARTICULARS
1. | Name of corporate debtor VASUNDHARA SEAMLESS STAINLESS TUBES
PRIVATE LIMITED
2. | Date of incorporation of corporate debtor 27/05/2014

3. | Authority under which corporate debtor is | RoC-Ahmedabad
incorporated / registered

4. Corporate Identity No. / Limited Liability | U28113GJ2014PTC079585
Identification No. of corporate Debtor

5. | Address of the registered office and principal | 9-B,9™ Floor B.D.Patel House, Naranpura Road, Naranpura,

office (if any) of corporate Debtor Ahmedabad, Gujarat, India, 380014
6. | Insolvency commencement date in respect of | Date of Order is 22.08.2024
corporate debtor (Intimation received on 23.08.2024)

7. | Estimated date of closure of insolvency | 19.07.2026
resolution process

8. | Name and registration number of the | Sachin Naveen Sinha
insolvency professional acting as interim | IBBI/IPA-002/IP-N00939/2019-2020/12985
resolution professional

9. Address and e-mail of the interim resolution | N-203, Parshwanath Metro City, Nr. H.B. Kapdia School,
professional, as registered with the Board Sakar Street, T.P. 44, Chandkheda, Ahmadabad-382424,
Gujarat sachinsinhaassociates@gmail.com

10. | Address and e-mail to be wused for | C/o Adv. Yashoaj Guglani, Chamber no.120, C.K. Daphtary
correspondence with the interim resolution | Lawyers Block, Supreme Court of India, Delhi-110001, email
professional id: cirp.vasundhara2024@gmail.com

11. | Last date for submission of claims 03.02.2026

12. | Classes of creditors, if any, under clause (b) of | Not ascertained
sub-section (6A) of section 21, ascertained by
the interim resolution professional

13. | Names of Insolvency Professionals identified to | Not ascertained
act as Authorised Representative of creditors in
a class (Three names for each class)

14. | (a) Relevant Forms and Web link: https://www.ibbi.gov.in/home/downloads
(b) Details of authorized representatives are | Physical Address: As given in Column 10 above.
available:

Notice is hereby given that the National Company Law Tribunal, Ahmedabad Bench has ordered the commencement of a
corporate insolvency resolution process of the VASUNDHARA SEAMLESS STAINLESS TUBES PRIVATE LIMITED
on 22.08.2024. NCLAT CIRP admission Appeal dismissal order dt. 17.10.2025

The creditors of VASUNDHARA SEAMLESS STAINLESS TUBES PRIVATE LIMITED, are hereby called upon to
submit their claims with proof on or before 03.02.2026 to the interim resolution professional at the address mentioned
against entry No. 10. The financial creditors shall submit their claims with proof by electronic means only. All other
creditors may submit the claims with proof in person, by post or by electronic means.

A financial creditor belonging to a class, as listed against the entry No. 12, shall indicate its choice of authorized
representative from among the three insolvency professionals listed against entry No.13 to act as authorized representative of
the class [specify class] in Form CA. Submission of false or misleading proofs of claim shall attract penalties.

Date: 19.01.2026 Name and Signature of Interim Resolution Professional
Place: Ahmedabad

SACHIN NAVEEN SINHA
Interim Resolution Professional
IBBI/IPA-002/IP-N00939/2019-2020/12985
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b RBLBANK

apno ka bank

RBL BANK LIMITED

Registered Office: 'Mahaveer', 179/E Ward, Shri Shahu Market Yard, Kolhapur - 416005
Corporate Office: One World Centre, Tower 2B, 6" Floor, 841, Senapati Bapat Marg, Lower Parel (W), Mumbai - 400013
Tel.: +91 22 4302 0600 | Fax: +91 22 4302 0520 | Website: www.rbl.bank.in | E-mail: investorgrievances@rbl.bank.in | CIN: L65191PN1943PLC007308

UNAUDITED FINANCIAL RESULTS FOR THE QUARTER AND NINE MONTHS ENDED DECEMBER 31, 2025

Performance
Q3 FY 2025-26

Aauetsll [@otdatR Al AHal [Btal e, https:/www.axisbank.com/auction-notices i ANd @s

Uta\/H21dl https://axisbank.auctiontiger.net edcut [&eidl 8. R in lakh)
arflui: 4¢.09.202€ A6~ vRigd uRisA, Al As dA2s (sta“dalone) Standalone Consolidated
s ond (3iud cf. - cosggeucce) Sr. Particulars Quarter ended Nine Months ended Year ended Quarter ended Nine Months ended Year ended
Net Interest No. 31.12.2025 | 31.12.2024 | 31.12.2025 | 31.12.2024 | 31.03.2025 | 31.12.2025 | 31.12.2024 | 31.12.2025 | 31.12.2024 | 31.03.2025
Margin (Unaudited) | (Unaudited) | (Unaudited) | (Unaudited) | (Audited) | (Unaudited) | (Unaudited) | (Unaudited) | (Unaudited) | (Audited)
1 | Total Income from Operations 471,700 460,966 | 1,366,774 | 1,336,965 | 1,784,525 471,841 461,047 | 1,367,257 | 1,334,158| 1,781,949
2 | Net Profit/ (Loss) for the period
(before Tax, Exceptional and/or Extraordinary items) 27,316 (19,227) 76,248 59,208 66,813 28,923 (17,745) 81,187 60,246 69,579
< 3 | Net Profit/ (Loss) for the period before tax
'|' 212t Sfza &1IBRiA sacusan clsiles Advances (after Exceptional and/or Extraordinary items) 27,316 | (19,227) 76,248 59,208 66,813 28923 | (17,745) 81,187 60,246 69,579
2ygres aHl2t : el G, 2la A, WEteticl [GgaAn s, sleudud - -
TATA  seu sk, clliR ud, 3oty — ¥0004a3, CIN : U67190MH2008PLC 187552 Growth (YoY) 4 | Net Profit/ (Loss) for the period after tax
S o oS24 ( 221ad2 [Hdasa é) (after Exceptional and/or Extraordinary items) 21,388 3,263 59,273 62,667 69,537 22,795 4,732 63,463 63,007 71,706
(R1521712] geaze MoslAilea [S1213), 2002 et (12131 ¢(a) 3vot) 5 | Equity Share Capital 61,716 60,777 61,716 60,777 60,788 61,716 60,777 61,716 60,777 60,788
iRl 2tet 3flza eIBRidI Stuetiot dBl2setl ol 2AEl S2etiz BEIFd ARSIERA 6 | Reserves (excluding Revaluation Reserve) as shown
RBrs0l2igilet vial A5e2e52161 S SlAetls1Ac NA22A A RNoskiNee s : h :
Broel ) gezdes 52, 2002 3601 2 BN go2doe (Nogleiee) G, in th? Audited Balance Sheet of the prewous‘yeér 1,499,842 1,506,116
2002 ott (512131 32012 Al SEAH A3(A) E501 UM Actioll GuldL SR Hidtew N2 Deposits 7 | Earnings Per Share (of X 10/- each) (for continuing and
2l 531 2dlERa ell&l2i vendd 254 eudd el el aiFluiell go [Eaztell vie? Growth (YoY) discontinued operations) — not annualised
uRd Ysddl velled] &d. —
EalelRl 2540l ud Ysaell seapi s dtu Qldiel vt 526 EdielR ia vée 1 2 1 5 (y a) | Basic: }) 348 0.54 9.69 10.33 145 3. 0.78 10.38 10.38 11.81
votctal et sai HA B 5 oflA A6 s2euR aeude (Srasllou (Ga ¢ 20 daudl ' 0 b) | Diluted: }) 342 053 9.53 10.24 11.40 3.65 0.78 10.21 10.29 11.76
eudd Asesil Aual 1l Guallot s3A AHEL o1 el
Youda Stsedl e 43(5) Soct et u 2aciel Buailor s34 Al AR ealda 8 | NetWorth 1513925 | 1416860 | 1513925 | 1416860 1493002
U121 S3lAl EAIEIR AHA WER Yolcllal FASd A1 AUEL ot SRl ALAEL SRAHI AUA D 9 | Debt Equity Ratio* 0.91 0.82 0.91 0.82 0.88

Ual Fasd Al Stguet A1) 2lel Slied 616RISL stRtstiet dlHI2sell oA veuda
254 AHY Aotl URetl cAly A Hidtel olldl2tell cilutell etd cautey, AL, Sie aAa
Aileot 282,

*Debts represent the total Borrowings; Equity represents total Share capital and reserves.

Ris$ NA2 ud Avtdal HI2 X526l SAH 93 ofl Vel SAH (¢) ol N2LUERA U 1 4 4 7 o/ Note:
2alerlof Laltot Ql2auxi 20d B, . 0 1. Information relating to Total Comprehensive Income and Other Comprehensive Income are not furnished as IndAS is not yet made applicable to banks.
@t 2aierz()/stopell uidten aldlatell sorell 2. Securities Premium as at December 31, 2025 3917,493 lakh (March 31, 2025 ¥899,505 lakh) and Outstanding Debt as at December 31, 2025 1,487,585 lakh (March 31, 2025 1,373,384 lakh)
Asl. aARAEIR(A)/ Steyeil 28U 3. The above is an extract of the detailed format of quarterly / annual financial results filed with the stock exchanges under Regulation 33 (Listing and Other Disclosure Requirements) Regulations, 2015.
o2 ulaEi(n) ou oun Hidren eNElell it e m Full format of quarterly / annual financial results are available on Stock Exchange(s) websites (www.nseindia.com and www.bseindia.com) and Bank’s website www.rblbank.in. The same can be accessed
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Registered & Corporate Office:
YES BANK Limited: YES BANK House, Off Western Express Highway, Santacruz (E), Mumbai - 400055, India.

«/ YES BANK

TCHHL025900010031 | sNuicielt & Aweld (2AIEIR), | 3. 690¥¥9/- | qu-oa-20 - :
0820 6 TCHINO2300 | oo ohcores (e |02 40000| e Tel: +91 (22) 5091 9800 / +91 (22) 6507 9800 | Fax: +91 (22) 2619 2866 | Website: www.yes.bank.in
00100321673 2aierr) 0¥-99-2024 | SUN Email: shareholders@yes.bank.in | CIN: L65190MH2003PLC143249
RisaA$ AAe | @242 Masdoail [@d1d : 210t wleoi. a90 el 99¢9 wlzai. ago 2l
q9¢all cailat AR Ans0 ur-uu ALAH. A2A S gu- Al.2uSs ([Glee u AR2u
cu-cu Al )ell ollRAedl cnlotati ot adaudd Bzl 2uquLs adls velldl Beugl
[ABa i ot i 1A orgizetl 65 et dtoey o i, 23 181 2, 4 23 11 UNAUDITED STANDALONE AND CONSOLIDATED FINANCIAL RESULTS FOR THE QUARTER AND NINE MONTHS
2,ulsl ¥, QP Ul y, M 2ud 6i. aR/a, 208 2 oi. A30u/a/ 9%/ ¢oll 220 scN 2 EN DED DECEM BER 3 1 2025
fj:;c[’l;ll g:::?ﬁ:f:l:ﬂa; \g ;ifuala el (el A 2. (el uvs\e vudsil ' STANDALONE CONSOLIDATED
il : ac-0qa-202% Y- ufiga s FOR THE FOR NINE FOR THE FOR THE FOR NINE FOR THE
2u0 : Rl 2121 3fiza GIBRI grotion dliflds adl PARTICULARS QUARTER MONTHS QUARTER QUARTER MONTHS QUARTER
. ENDED ENDED ENDED ENDED ENDED ENDED
(in Lakhs) 3112.2025 3112.2025 3112.2024 3112.2025 3112.2025 3112.2025
(Unaudited) (Unaudited) (Unaudited) (Unaudited) (Unaudited) (Unaudited)
Total income from operations 917,584 27,54,710 9,34,115 9,27,231 27,81,461 9,41,605
Net Profit / (Loss) for the period
. . . 1,21173 3,16,331 82,034 1,21,819 319,393 83,030
(before Tax, Exceptional and/or Extraordinary items)
2ilsac-a Net Profit / {Loss) for the period before Tax 121173 376,331 82,034 121,819 319,393 83,030
‘I Qh (after Exceptional and/or Extraordinary items)
=3 . 3
Net Profit / (Loss) for the period after tax
) . . 95,162 2,40,717 1,227 95,655 2,42,952 1,93
(o2 2 ?&d‘*g‘\’}? ;-\‘l?-?l(c% e sl N (after Exceptional and/or Extraordinary items) 0 6 61938
gozilcaodl Vial sl oilS 5 alosa (sdlRe uzlet 1t
gorllcacRAl Anlcy2iet MARA) [s123ell, 0q5 ol (123101 g Es01) Total Comprehensive income for the period {Comprising
ﬂeiael 2011Q21 228 dc1Q21 2o wmegfdae Proﬁt/(Loss).for the period (after tax) and Other 95,162 2,40,717 61,227 95,655 2,42,952 61,938
clasii2 sou 3 SleAoil cmeisid Comprehensive Income (after tax)}
| Paid up equity share capital (Face value of ¥ 2 each) 6,27,569 6,27,569 6,27,017 6,27,569 6,27,569 6,27,017
i A e e e Reserves (excluding revaluation reserve) (As per audited | -, 55 53 450,923 35,44,342 056,159 56,159 35,45,322
3. [ AA S e Sk S Tall wgie, waALe Balance sheet of Previous accounting year) = = T = = T
EEPIEEREL TR
¥, | il Saeizl ANRE Aam R | U28113GJ2014PTC079585 Securities Premium Account (As per audited Balance
)23 cwo el 2ussedl e sz . . 39,98,110 39,98,110 36,66,122
w. | siilRe Rausiedl el wiléla aA e cofl, el 2o, ofl. 8. uZe eLG, URBYR AL, UWAYR, sheet of Previous accountlng yea I’)
S0 (A 518 eld dl) dd Ay AHELALE, YA A, MU, 3CO0LY
5. | SlRe Baueize aigefui slicasail VLR IVt 22.0¢.202% B Net Worth 50,14,043 50,14,043 46,94,099
B o L CL L, DAL Outstanding Debt 63,03,294 63,03,294 69,75,836
el sfalra sl B
<. ::mf;j;:; ;{gw PP Aot rller Giogt Outstanding Redeemable Preference Shares _ _ _
S1d2d Briilea-dl Msaranl s (IBBI/IPA-002/IP-N00939/2019-2020/12985)
ks U Debt Equity Ratio 0.70 0.70 0.79
. | ausuou- Asleyar Wa-ag 2- Ar-203, wal-ua 421 A, Aol sulansd, wsie
2R sAsa, L e el 22, Ly, Alsld, ANBAE-3CFRY, A% Ad Capltal Redemption Reserve
sachinsinhaassociates@gmail.com - - -
o] @ AAega isad An 2051, AL 290 e, 2 4. 120, 3 .
| s i s o 5350 ALb ekt octs, ln AS e s, B Earnings Per Share (of  2/- each) (for continuing and
110004, ) discontinued operations)
SASet: cirp.vasundhara2024@gmail.com
4. | sl uadol-l Sel awdu 03.02.20%€ _ H H H
e Thod 2 7 6 e 4L, s ol Basic (before and after extraordinary items) 030 077 0.20 030 077 0.20
2l Uzt san (e a1) L ar(ell) dza, (not annualized)
oL A WEararll Aeadlel . . .
3. | oot 3323 g W - Diluted % (before and after extraordinary items) 030 077 019 030 077 0.20
a3 s1d2d seiieasdl Wdaausl Q) el (not annualized) . . L B B .
AL (SeuAS AR L)
1%, | (1) weilfad Sl = det [¥s: https://ibbi.gov.infhome/downloads Notes
(:libb;[‘zg?u[aﬁmmﬂmaml 22l A2 ey el 1. The above is an extract of the detailed format of Quarterly/Nine Months Ended Financial Results filed with the Stock Exchanges under Regulation 33 and 52 of the
suell et s2cl A B 3 A2eAe Susl A oYetel, VIHELAE QLo 22.0¢ .05 otl Ax AR SEBI (Listing and Other Disclosure Requirements) Regulations, 2015. The full format of the Quarterly/Nine Months Ended Financial Results are available on the Stock
Auda 22darda gyomdde difldse sz geailcdzl Aot ufBael agzudal 2ut Exchange websites (www.bseindia.com and www.nseindia.com) and Bank’s website www.yes.bank.in
A2l B. ANeNlRAcAS) 20ugdl Asfildet v1dld 29.902.20 Uil 2uEAl 2€ 5218 &dl. Rk i i L. K . .
azja A 22de1da 2o gz dN2sou 3A2A el [1d1d of. a0 21N aveude 21614 2. Information relating to Total Comprehensive Income and Other Comprehensive income are not furnished as Ind AS is not yet made applicable to banks.
uR godlu ANLeY2A N SAolGlol 03.02.202 oll Ay AH2Acll A USEL Aol ELRA MY Ydl 3L
SRdl YRUHI AA B.
atieliZa 3322 55d YASAG1S HIEAH glR1 YA 2412 AHetl ELRA AUd 52 ASA. BtoA dHIH
362 Wd, vaAdl WRe gl viAdl gASQYES HEAH FlR1 Ydl 01 el S3A A3 B,
(&1t of. a2 2N vendd adbui Bitdd st 351221 S11 200 Hi adl (adl veuad) o 21R15d
URIGIRL a3 stal seal 2 fotd «f. 43 203 veudd et geledoll WActet Hia ARisa For YES BANK Limited : Scan to explore
UGB R el uzieotd elaiell 28, vzt el A2 sl lzdll Elclell ucto EsA W Vet . . o = 4 .
v 46.09.2025 godlu AxnleeRictlFActcion ot 2 Al Place: Mumbai %’l Prashant Kumar e the detailed
2a01: UHEIAIE 2fiat atcllet Rigt Date: January 17,2026 /%% Managing Director & CEO sEREHL)  Financial Result
doddu AnleialZAsic
andelloflond 2. «i.: IBBIIPA-002/IP-N00939/2019-2020/12985
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Extend the term of Tender Notice No.17, 2025-26
dilla Panchayat, Mahisagar

Panchayat Road And Building Depariment, Lunawada This Notice is issued to the public at large on behalf of my client Mr.

Shantaben Kanaiyalal Vaniya that:

My client own and possess a property bearing Plot No.129, Admeasuring
Sqg. Mt. 100.00, Sq. Yards 119.60 at R.S. No.773/2 situated at Botad, Tal.
Botad, Dist. Botad and my client willing to avail loan facility from Bandhan

Letter No.J.P./BKM/TC/WS-02/2026, Dt.02/01/2026 has been
Published by our office. Read the extension of the term in Detailed
tender. The remaining conditions will remain unchanged.

PUBLIC NOTICE

I FEh 98 DA BN fawafaenes, sith
Rani Lakshmi Bai Central Agricultural University, Jhansi

wqrferax s, wAvi—284003 (STR W)
Gwalior Road, Jhansi-284003 (U.P.)
fasifta

I et a1 B PR Rzafderer, sl # faf= uer @ ol & forg faie
;;[.03.2024 BT YR fasmo, fasme Hear RLBCAU/03/2024 # & o Uar

SR qE_fbar orar €1 st e @ e puan
farwafaeer &) Jawge W o |
The Advertisement No. RLBCAU/03/2024 dated 11.03.2024 for recruitment
of various positions of Rani Lakshmi Bai Central Agricultural University,
Jhansiis hereby cancelled for some posts due to administrative reasons. For
more details kindly visit the university website. Heltad / Registrar

. 3
(2 Mumbai Port Authority

Notice Inviting Tender

Tender No. MEED/EDP/234/2025 is invited for the work of Build,
Operate and Maintain Integrated Access Control and
Surveillance System of Mumbai Port Authority on revenue share
basis for a Period of 10 Years. Details of the tenders are available on
MbPA's website www.mumbaiport.gov.in AND https://gem.gov.in

Chief Mechanical Engineer

MbPA-42-2025 Mumbai Port Authority

(Insolvency Resolution Process for Corporate Persons) Regulations, 2016)

FOR THE ATTENTION OF THE CREDITORS OF
VASUNDHARA SEAMLESS STAINLESS TUBES PRIVATE LIMITED

Last date & Time of Online | Dt.12/02/2026, Bank Ltd. against the property mentioned at above for security.
Submission of Tender 18.00 Hrs. Property and Title Papers of the above mentioned property are available
Date of tender Opening Date.13/02/2026 with my client but from the previous chain documents one Sale Deed bearing
12.00 Hrs. No0.1676/82, Dated 30-10-1982 was lost by my client between Sonavala
INFO-GODHRA-925-26 Hospital to Mastram Temple, Botad. My client also filed an application before
Botad Police Station regarding lost of Sale Deed vide Application No.
2875/25, Dated 16/12/2025 and Botad Police also issued a certificate

SCHEDULE-I regarding non availability of sale deed on date 27/12/2025.

PUBLIC :::g'uﬁ CEMENT Now by t_his Notic_e public at I_argg is requegted to take_ note that if any
(Under R lon 6 of the y and Bankruptcy Board of India person having any issue or objection regarding aforesaid sale deed of

property then send your objection along with proper evidence within 14
(Fourteen) Days after publishing this Notice.
Date: 19.01.2026 Through : Darshan K. Bhadiyadra

ADANI| TRANSMISSION STEP-TWO LIMITED

CIN: U40200GJ2022PLC134441

Registered Office: Adani Corporate House, Shantigram, Near Vaishno Devi Circle, S. G. Highway,
Khodiyar, Ahmedabad - 382421 | Phone: 079-26565555 | Fax: 079-26565500

Email: info@adani.com

adani

Energy Solutions

RELEVANT PARTICULARS . Adv
1. | Name of corporate debtor VASUNDHARA SEAMLESS STAINLESS TUBES Place : Botad . . . dvocate EXTRACT OF UNAUDITED FINANCIAL RFSULTS FOR
PRIVATE LIMITED Darshan K. Bhadiyadra - Advocate (Gujarat High Court) THE QUARTER AND NINE MONTHS ENDED 31 DECEMBER, 2025
2. | Date of incorporation of corporate debtor | 27/05/2014 - H H H
3. | Authority under which corporate debtor | RoC-Ahmedabad 28-29, Haweli compl‘:vxl’nga;éeshs (;:03\;:(], Paliyad Road, Botad ®in Lakhs)
is incorporated / regjstered - .
4 Coorate Ideniity No./ Linited Liabiiy | UZS113GI2014PTC079585 Sr. | Particulars Quarter Ended Quarter Ended Year Ended
Identification No. of corporate deblor e ~ No. 31-Dec-2025 31-Dec-2024 31-March-2025
5. | Address of the registered office and 9-B9TH Floor B.D.Patel House, Naranpura Road, PUBLIC NOTICE (Unaudited) (Unaudited) (Audited)
prncial ofice (fan) of corporste | Naranpure, Ahmedabad, Gularat, Incl, 380014 It is to bring to the notice of the related persons that, Mr. Gojiya 1 | Total Income from Operations 16,627.77 1579337 21525.43
Ie Ir Y Daie of Order s 22082024 Ranabhai Devatbhai owns, possess and occupies the Immovable
b | mmmegj";fm atein IaUFE o 23.085024 Residential Property consisting of the land of Plot No. 12 2 | Net Profit / (Loss) for the period (before Tax, Exceptional items) 137530 1,106.19 2,638.59
e e ‘1’;311323;?"9' on 23.06.2024) admeasuring 140.00 Sq. Mts. (168.00 Sq. Yards) with building - - —
7 resorr;ion p:)oesscosweo insolvency I thereon of Revenue Survey No. 207 paiki of Village Raiya of Dist. 3 | Net Profit / (Loss) for the period before tax (after Exceptional items) (316.53) 1106.19 2,638.59
& [Name and registration number of the | Sachin Naveen Sinha Rajkot; situated at Mochi Nagar Co.-Op. Housing Society Ltd.-Part-6 4 | Net Profit / (Loss) for the period after tax (after Exceptional items) (316.52) 818.58 1,952.56
. ’ et (Reg.No.G-3770Dtd. 20-03-1973).
insolvency professional acting as interim | 1BBI/IPA-002/IP-N00939/2019-2020/12985 i . . N N .. )
resolution professional That loan advances were availed from Piramal Finance Ltd. towards 5 | Total Comprehensive Income for the period [Comprising Profit / (Loss) (316.52) 818.58 1,952.56
9. |Address and email of the interim N-203, Parshwanath Metro City, Nr. H.B. Kapdia the saitd prope(;ty an_gl éht?m origingl dc;cufn:ﬁnts/;(ijtlgs of thei stahid for the period (after tax) and Other Comprehensive Income (after tax)]
resolution professional, as registered School, Sakar Street, T.P. 44, Chandkheda, property were deposite ere and out o e sal ocuments the - N N
with the Board Ahmadabad-382424, Gujarat ]tolléawinﬁ doctéments hfave t()jeel? Iocft and though making efforts for 6 | Paid up Equity Share Capital (Face value of ¥ 10 each) 1.00 1.00 1.00
sachinsinhaassociates@gmail.com inding the said are notfoundtill today. 7 | Reserves (excluding revaluation reserves 3,957.77 2315.11 1,905.20
10. | Address and email to be used for C/o Adv. Yashoaj Guglani, Chamber n0.120, 1. Original Registered Sale Deed at No. 4999 Dtd. 06-08-2002 — ¢ - 9 ) = == =
mfrﬁl?ondenfce:vﬂh ‘lhe nterim gf-'f-gapgtalglligé%fi Block, Supreme Court executed by Raimalbhai Dhanabhai Rathod as POA of 8 | Securities Premium Account - - -
resolution professiona ndia, Delhi- g H hai Rasiklal Parekh in f: r of jiya Ranabhai - -
S — zgwgligoczilg.vasundhara2024@gmail.com Dg\rgﬁ:bha?alozgw?th o?'igeinal Il!egigrrgltjior?Res;g‘t,? anabhai 9 | Net worth (as per section 2(57) of companies act, 2013) 98,958.77 97,316.11 96,906.20
a r submission of claims 2
12, | Classes of creditors, if any, under diause | Not ascertained 2. Original No Due Certificate from Gruh Housing Finance Ltd. 10 | Paid up Debt Capital / Outstanding Debt (Total borrowings) 101,360.58 108,870.08 110,058.85
(b) of sub-section (6A) of section 21, 3. Original Share Certificate issued by Mochi Nagar Co.-Op. ; - N R
ascertained by the interim resoltion Housing Society Ltd. in name of Gojiya Ranabhai Devatbhai. ™ | Outstanding Redeemable Preference Shares
15| Ptessional . . If any person misuses the said documents then my client shall be 12 | Debt Equity Ratio (in times) 1.02 112 114
.| Names of Insolvency Professionals Not ascertained forced to take |ega| actions -
identified to act as Authorised . o 13 | Earnings Per Share (Face value of ¥ 10 each) (3,165.21) 8,185.84 19,525.58
Representative of creditors in a class ag_ac;nst_sycf} pelrsons.ol|fany person has any objections related to the Basic & Diluted (not annualised)
(Three names for each class) said Original Sale Deeds : :
14.](a) Relevant Forms and Web link: https;//www.ibbi.gov.in/home/downloads along with original Registration Receipts and the said property, then 14 | Capital Redemption Reserve - - -
(b) Details f)faUthorized representatives | Physical Address: As given in Column 10 above. such persons are freely 15 | Debenture Redemption Reserve N N N
__are available at - . invited to the under mentioned address along with their objections _ —
Notice is hereby given that the National Compan_y Law Tribunal, Ahn_nedabad Bench has within Seven Days fromthe 16 | Debt Service Coverage Ratio (m tlmes) 1.65 1.41 1.26
ordered the commencement of a corporate insolvency resolution process of the ) ) ) . . .
VASUNDHARA SEAMLESS STAINLESS TUBES PRIVATE LIMITED on 22.08.2024. NCLAT Date of this Notice. On expiry of the said time period, no kinds of 17 | Debt Service Coverage Ratio (in times) ** 1.69 176 172
CIRP admission Appeal dismissal order dt. 17.10.2025 objections or disputes shall
The creditors of VASUNDHARA SEAMLESS STAINLESS TUBES PRIVATE LIMITED, are remain binding to my client. The public is to take specific note for the 18 | Interest Service Coverage Ratio (in times) 1.66 1.41 1.26
hereby called upon to submit their claims with proof on or before 03.02.2026 to the same - —
interim resolution professional at the address mentioned against entry No. 10. The ) 19 | Interest Service Coverage Ratio (in times) ** 170 176 172
finar]cial creditors s_hall submit th;—:ir claim; with proof by electronic means only. All other Rajkot Chintal V. Sojitra
creditors may submit the claims with proofin person, by post or by electronic means. Dt. 20/01/2026 (Advocate) ** The above ratio is as per Lending Agreement which treats Inter Corporate Deposits (ICD) from Related party as Equity.
Afinancial creditor belonging to a class, as listed against the entry No. 12, shall indicate : Notes:
:_tstcgoige_oftaut?orﬁeigetpressntativtehfr(_;mdamong the; tthree fir;ﬁolv?ency[profe_?si(inz-zIs] Rajesh M. Faldu (Advocate) otes:
Isted against entry No. 0 act as authorized representative 0Ot € class [specity class . . H H H H U H H o
in Form CA. Submission of false or misleading proofs of claim shall attract penalties. Chintal V. Sojitra (_Advocate) ' . 1 Tlhe'abov:e Financial Refults have bee'n reviewed ang approved by the Board of D|rector§ of ADANI Traqsm|55|on Stelp Tvvo
Date : 19.01.2026 Name and Signature of Interim Resolution Professional “Law Space”, Jagdishan Marg- St. No. 5, As per instruction of the lelted ("the Co.mpan.y ) at the meeting held on 17" January, 20?6. The Statutory Auditors have carried out the Limited
Place : Ahmedabad SACHIN NAVEEN SINHA Jalaram-2, University Road, Authorized officer of review of these financial results of the Company for the quarter 31" December, 2025.
Interim Resolution Professional ; ; . "
|BB|/|pA,OOQ/Tp,e[\'j:;l;ggg?;;gl:);_‘,9'12(;“2,075:]_8;;“8% \RaJkOt‘360007 (Gujarat). Piramal Finance Ltd. 2 The above is an extract of the detailed Financial Results for the quarter ended on 31" December, 2025 filed with the Stock
Exchanges under Regulation 52 of the SEBI (Listing Obligations and Disclosure Requirements) Regulations, 2015. The full
format of the Financial Results for the quarter ended on 31" December, 2025 are available on the Stock Exchange website,
www.bseindia.com.
ole DRF ] 0 ) A 0 J

3 Fortheitem referredtoinsub-clause (a), (b), (d) and (e) of the Regulation 52(4) of the SEBI (Listing Obligation and Disclosure
Requirements) 2015, the pertinent disclosures have been made to BSE Limited and can be accessed on www.bseindia.com.
The same can be accessed by scanning the QR code provided below.

Regd. Office: Muthoot Centre, TC No 27/3022, Punnen Road, Thiruvananthapuram, Kerala, India - 695001. CIN :
UB5929KL1997PLC011518, Ph: +91 471 4911400, 2331427.

Notice is hereby given for the information of all concerned that gold ornaments pledged with under mentioned branches of the
company for the period upto 31-03-2025 & All other 6 months tenure gold loans up to 30-06-2025 and EMI gold loans due up to
31.12.2025.Also those gold loans where interest is due and not paid up to 31.12.2025 are also included in this auction. Which were
overdue for redemption and which have not been redeemed so for in spite of repeated notices will be auctioned on 09.02.2026 from
10 am onwards.

Auction Date: 09.02.2026 - MEHSANA DISTRICT - KADI-MAIN MARKET: 2519001713, 2519001815, 2519001843, 2519001856,

For & on Behalf of the Board
ADANI TRANSMISSION STEP-TWO LIMITED

RINESH SANGHAVI

weoitsin nanway,

Bhavnagar invites e-tenders on

\w =g,

[=l%

behalf of President of India for the 2519001870, 2519001890, 2519001908, 2519001929, 2519001947, 2519001951, 2519001963, 2519002031, 2519002046, " ' '

following works.Tender No. 53- 2519002088, 2519002119, 2519002135, 2519002142, 2519002148, 2519002149, 2519002156, 2519002177, 2519002289, Date 177" January, 2026 Managing Director

2025: Bhavnagar Division: Supply, 2519002320, 2519002331, 2519002449, 2519002467, 2519002523, 2519002553, 2519002609, 2519002695, 2519002709, Place : Ahmedabad DIN 11212807
2519002712, 2519002739, 2519002743, 2519002851. MEHSANA: 1031000523, 1031000541, 1031000564, 1031000569,

Installation, Testing,

Commissioning of Signalling gears| | 1031000577, 1031000596, 1031000597, 1031000613, 1031000624, 1031000630, 1031000634, 1031000674, 10310007 16. UNJHA:

and alteration in Medha make| [1095000967, 1095000969, 1095001013, 1095001030, 1095001037, 1095001054, 1095001057, 1095001094, 1095001120,
. ) 1095001135, 1095001143, 1095001147, 1095001151, 1095001153, 1095001155, 1095001326, 1095001400. Auction Date:
Electronics Interlocking system at| 405 2056 . pATAN DISTRICT - PATAN-GUJARAT: 2410000528, 2410000801, 2410000842, Auction Date: 09.02.2026 -

Kothgangad, Alau, Hadalabhal in

3 : SABARKANTHA DISTRICT - HIMATNAGAR-GUJARAT: 1922001859, 1922001906, 1922001917, 1922001961, 1922001977,
connection of Sabarmati - Botad

: bal 1922001983, 1922001989, 1922002010, 1922002020, 1922002083, 1922002130, 1922002142, 1922002162, 1922002168,
Section - Providing of track 1922002174, 1922002226, 1922002230, 1922002234, 1922002249, 1922002268, 1922002270, 1922002276, 1922002300,
machine sidings. Estimated Cost: 1922002315, 1922002354, 1922002370, 1922002375, 1922002391, 1922002408, 1922002415, 1922002444, 1922002725,
Rs. 31604218.78/- (Rs. Three 1922002763, 1922002875, 1922002951, 1922003066, 1922003077, 1922003111, 1922003113, 1922003167, 1922003306,

Crore Sixteen Lakh Four Thousand
Two Hundred and Eighteen
Rupees And Seventy Eight Paisa
Only)The bidders have to apply
on line through link i.e.
www.ireps.gov.in only for further
detail please visit website
www.ireps.gov.in Last date for on
line apply 09/02/2026 up to 15.00

adani WRSS XXI (A) Transco Limited

CIN: U40107GJ2019G0I1127988
Energy Solutions

1922003349, 1922003356, 1922003384, 192201998. PRANTIJ: 2560000215, 2560000239, 2560000241, 2560000246, 2560000262,
2560000277, 2560000284, 2560000289, 2560000301, 2560000304, 2560000306, 2560000325, 2560000343, 2560000363,
2560000371, 2560000566.

Auction will be conducted at respective branches. please note if the auction does not get completed on the same day due to
any reasons, the same will be conducted on 18.02.2026 at 10.00 am onwards at MEHSANA DISTRICT - MEHSANA:
GROUND FLOOR, UMA COMPLAX , 18,19 UMA COMPLAX BELOW TULSI RESTAURANT, NAGALPUR, MEHSANA AHM.
STATE HIGH WAY, BESIDESANKALP HOTEL , MEHSANA, GUJARAT , 384002, PATAN DISTRICT - PATAN-GUJARAT:
FIRST FLOOR, SHREEDEV COMPLEX , 16,17, STATION ROAD, OPPOSITEPOST OFFICE , PATAN-GUJARAT, GUJARAT ,
384265, SABARKANTHA DISTRICT - HIMATNAGAR-GUJARAT: GROUND FLOOR, KRISHNA COMPLEX , 27,28 , 38 ,39,
CIVIL ROAD, OPPOSITECIVIL , HHIMATNAGAR, GUJARAT , 383001 .The bidders are requested to produce photo id card ,Pan
card .The successful bidder should transfer the money through RTGS.

€I

JAMNALAL BAJA] AWARDS

Nominations Invited

MUTHOOT FINCORP LTD

48th JAMNALAL BAJAJ] NATIONAL & INTERNATIONAL
AWARDS - 2026 FOR GANDHIAN ‘WARRIORS’

Registered Office: Adani Corporate House, Shantigram, Near Vaishno Devi Circle, S. G. Highway,
Khodiyar, Ahmedabad - 382421 | Phone: 079-26565555 | Fax: 079-26565500
Email: info@adani.com

EXTRACT OF UNAUDITED FINANCIAL RESULTS FOR The Man - Jamnalal Bajaj was among the stalwarts who gave of himself
@ in Lakhs) Bajaj overreached himself in making words into deeds and in
sr. | Particulars Quarter Ended | Quarter Ended Year Ended implementing the Constructive Programme of Mahatma Gandhi, be it
No. 31-Dec-2025 31-Dec-2024 31-March-2025 Khadi, Dalit - welfare, women emancipation, ethics in business, or
(Unaudited) (Unaudited) (Audited) preservation of cattle-wealth through Goseva. So much so that Mahatma
1 | Total Income from Operations 3,690.43 3,693.81 13,014.39 Gandhi adopted him as his 'fifth son'.
2 | Net Profit / (Loss) for the period (before Tax, Exceptional items) 198.56 (392.18) (3,587.55) ) . The Awards - To promote and propagate Jamnalal Bajaj’s philanthropic
3 | Net Profit / (Loss) for the period before tax (after Exceptional items) 198.56 (392.18) (3,587.55) National A.ward for vision as also Gandhian ideology of rural development, the Jamnalal Bajaj
4 | Net Profit / (Loss) for the period after tax (after Exceptional items) 198.56 (392.18) (3,587.55) Constructive Work Foundation instituted four Awards, which have come to be regarded as
5 | Total Comprehensive Income for the period [Comprising Profit / (Loss) 198.21 (135.48) (3,841.93) most coveted in respective fields.
for the period (after tax) and Other Comprehensive Income (after tax)] For contribution in any of or all the
6 | Paid up Equity Share Capital (Face value of Z 10 each) 5.00 5.00 5.00 devel{)’Pmenf areas of Mahatma
7 | Reserves (excluding revaluation reserves) (5,049.02) (2,123.71) (4,767.04) Gandhi's Constmctwe ngmmme.s’ — EACH AWARD COMPRISES ———
to create a selfreliant community in
8 | Securities Premium Account - - - rural India. Cash Prize 20 Lakhs | Trophy | Citation
9 | Net worth (as per section 2(57) of companies act, 2013) (5,044.02) 2118.71) (4,762.04)
10 | Paid up Debt Capital / Outstanding Debt (Total borrowings) 122,555.06 144,139.26 151,527.30
11 | Outstanding Redeemable Preference Shares - - -
12 | Debt Equity Ratio (in times) (24.30) (68.03) (31.82)
13 | Earnings Per Share (Face value of ¥ 10 each) 397.13 (784.36) (7175.11)
Basic & Diluted (not annualised)
14 | Capital Redemption Reserve - - -
15 | Debenture Redemption Reserve - - -
16 | Debt Service Coverage Ratio (in times) 1.04 on 078 National Award for National Award for International Award for
17 | Debt Service Coverage Ratio (in times) ** 1.82 1.02 124 Application of Science & Development & Welfare Promoting Gandhian
18 | Interest Service Coverage Ratio (in times) 1.07 0.90 0.79 Technology for Rural Development of Women & Children Values Outside India
19 | Interest Service Coverage Ratio (in times) ** 239 1.67 1.44 For contribution through adaptable, Only to a woman. Only to a foreign national.
** The above ratio is as per Lending Agreement which treats Inter Corporate Deposits (ICD) from Related party as Equity. afqu\rdablg rephcablg appn‘)pnate‘ Fm. conm‘bgnon towards edycanon, For cqnmbunon ,OMSld,e IT‘dm m
Notes: grassroots technologies, which has skills training, healthcare, literacy, promoting Gandhian principles like
1 The above Financial Results have been approved by the Board of Directors of 'WRSS XXI (A) Transco Limited' (‘the Company") at the resulted in economic, social and livelihood activities, holistic vision for peace, npn—viglence,
meeting held on 17" January, 2026. The Statutory Auditors have carried out the Limited review of these financial results of the ecological development of development, advocacy, etc. of harmony of human life with nature
Company for the quarter 31% December, 2025. rural people. women and children. and moral conscience.

2 The above is an extract of the detailed Financial Results for the quarter and nine months ended on 31" December, 2025 filed with
the Stock Exchanges under Regulation 52 of the SEBI (Listing Obligations and Disclosure Requirements) Regulations, 2015, The full
format of the Standalone Financial Results for the quarter and nine months ended on 31* December, 2025 are available on the
Stock Exchange website, www.bseindia.com.

3 For the item referred to in sub-clause (a), (b), (d) and (e) of the Regulation 52(4) of the SEBI (Listing Obligation and Disclosure
Requirements) 2015, the pertinent disclosures have been made to BSE Limited and can be accessed on www.bseindia.com.

4 During the quarter ended 30" September, 2025, the Company has refinanced its existing foreign currency borrowing, using the
proceeds from issuance of 63,200 unsecured Non-Convertible Debentures (NCDs) with face value of ¥ 1,00,000/- amounting to
¥632.00 Crores. The NCDs are listed with BSE stock exchange. The same can be accessed by scanning the QR code provided below.

For & on Behalf of the Board
WRSS XXI (A) Transco Limited
Suresh Shinde

Director

DIN:- 10997896
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